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Filling up of Vacancies in the Grade
of Stenographers *B’ in A.F.H.Q,

4180. SHRI RAJESH KUMAR 
SINGH; : W ill the Minister of
DEFENCE be pleased to state:

(a ) whether according to A.F.H.Q. 
Stenographers* Service Rules, fifty per 
cent of the vacancies in grade of 
Stenographers *B’ are required to be 
filled through competitive examination 
■by UPSC and remaining fifty per cent 
through promotion of departmental 
candidates on seniority-cum-fitness;

(b ) whether during last few years 
this ratio of 50:50 has not been main-
tained by CAO though candidates who 
have passed the Examination were 
available w ith UPSC;

(c ) whether 7 serials have been left 
blank in seniority list of SPAS issued 
recently indicating “to be filled 
through Examination” ;

; (d ) il so, the details of these dis-
crepancies, and circumustances under ‘ 
which statutory obligation was side-
tracked;

(e ) whether necessary investigations 
have been made; if so, with what re-
suits; and

( f )  the remedial steps taken to 
authorise promotions to the legitimate 
stenographers igrade *C’?

THE MINISTER OF STATE IN  THE 
M INISTRY OF DEFENCE (SHRI 
SHIVRAJ V. P A T IL ): (a ) Yes, Sir.

(b ) to ( f ) .  The vacancies are being 
filled in accordance with the provisions 
of Service Rules and there are no dis-
crepancies. Fourteen (and not seven) 
alternate points left blank in the 
seniority roll of Stenographers Grade 
‘B* issued on 18th September, 1981 wiU 
be filled by candidates selected on the

' basis of limited departmental com-
petitive examination against 50 per 
cent quota reserved for them.

Recommendations of Dhebar Commit 
sion on Impact of Industrialisation in

• Tribal Areas ,, ,.

4181. SHRI GIKIDHAR GOMAN- 
GO: W ill the Minister, of HOME 
AFFAIRS be pleased to state:

(a ) whether Government of India 
and the concerned State Governments 
examined the recommendations of 
Dhebar Commission relating to the, 
impact of industrialisation on Tribal 
Areas and Tribal population;

(b) if so. the measures adopted 
by the Centre and the States to pro-
tect the interest of the Tribal popula-
tion since the year 1975 on the follow-
ing main recommendations:

(1) Need for Scientific Research.

( 2) Schemes of rehabilitation to 
be integrated with the project.

(3) Establishment of workshop 
aaid industrial training Centres 
within the project area,

(4) Need for rehabilitation in 
land.

(5) Amenities in colonies.

( 6) Preference in employment in 
the project etc.;

(c) the impact of Sixth Plan In-
dustrial projects on Tribal Area and 
Tribal population and the steps taken 
by the Centre and the States so far to 
protect them from the delay in im-
plementation; and

(d) the safeguard measures adop-
ted so far?

THE MINISTER OF STATE IN  THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA M AK W AN A ):
(a ) Yes, Sir.

(b ) (1) Need for Scientific Re-
search:

A  national level committee for 
studying the impact of industrialisa-
tion has been set up which have, in
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their turn, get up sub-committees for 
studying various specific areas per-
taining to the overalj problem.

(2) Schemes for rehabilitation to 
be integrated utith the Project:

A  conscious effort is being* made to 
integrate the scheme of rehabilitation 
of displaced tribal Ifiamilies with the 
projects implemented in the pre-do-
minantly tribal areas.

(3) Establishment of Workshop and 
Industrial Training Centres within 
Project Areas:

Some Industrial Training Institutes 
have been set up within the project 
area wherever possible. In areas 
where new project areas are coming 
up, the effort is to locate new institu-
tes. *

(4) Need for Rehabilitation 
land:

The Government of India has laid 
down guidelines rehabilitate per-
sons displace^ by projects on land 
wherever possible, particularly in the 
command area when the displacement 
occurs due to an irrigation project. 
Cash compensation and provision of 
employment leading t0 rehabilitation 
of scheduled tribes in viable occupa-
tion are the other recommendations.

(5) Amenities in colonies:

The Scheduled tribes villages are 
being covered systematically with 
provision* of water supply, schools 
and medical facilities. Further, wher-
ever scheduled tribe families displa-
ced by projects are settled, such faci-
lities are being ensured.

(6) Preference in Employment in
the project etc, *

As per guidelines, scheduled tribe 
families displaced by projects are to 
be given preference in matters of em-
ployment by the project authorities. 
Attempts are to be made to employ at 
least one person of each family of

the displaced persons. In the guide-
lines provided to the State Govern-
ments, mphasis is laid to train the 
scheduled tribes in the project area 
with technical skill.

(<>) and (d ). It ig too early to assess 
the impact of industrial projects of 
the Sixth Plan on tribal areas and 
tribal population. In regard to the sa-
feguards, the guidelines issued by the 
Govt, of India have been referred to 
in part (b ) above. Advance plans for 
rehabilitation of displaced tribal fa-
milies, advance training of members 
of scheduled tribes for acquisition of 
e<fcication and skills are some of the 
safeguards being suggested for adop-
tion. The Ministries, and the State 
Governments concerned w ith industri-
al projects have been requested to 
take expeditious action in this regard.
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